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Tbe MIDWer Of Irrlratloa aDd 
Power: (Shri Fakhrudd.\n Ahmed). (a) 
and (b). The Kerala State Electricity 
Board has been set up as an "l.. Jno-
mous body under the provisions of 
the Electricity (Supply) Act, 11148. 
Its functioning is governed by the 
provisions of that Act. Section 69 ot 
the Act deals with the Accounts and 
audit of the Board. The accounts at 
the Board are kept in a form pres-
cribed by the Government of Kerala 
in consultation with the Comptroller 
and Auditor General of India. The 
Accounts are aUdited by the Comp-
troller and Auditor General of India 
or by such person as he may autho-
rise in this behalf. No change has been 
made in the procedure laid down 
under the Act for the account. and 
audit of the Board. 

Contracts under KeraJa Stat. 
Electrlcit;y Board 

3626. Shrl Vuadevu Nair: 
Shrl WarlOr: 

Will the Minister of bTipUoa aDd 
Power be pleased to state: 

(a) whether it is a fact that in cue 
of all contract. under the Kerala 
State Electricity Board, the Board is 
the final authority' or whether in any 
type of contracts the sanction of the 
State Government is required before 
the contract is awarded; and 

(b) if so, the nature of such con-
tracts requiring prior sanction of 
Government? 

TIle MlDIster or IrriCaUoD aDd 
Power (Shrl Fakhruddln Ahmed): (a) 
and (b). The Kerala State Electricity 
Board is the final authority in award-
ing all contracts in respect of work. 
under the Board. The sanction of the 
State Government is not' required be-
fore or after awardinll any contract. 
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